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DELHI VIDHAN SABHA
LIST oOF ‘BUSINESS

Wednesday, July 31, 1996/sharavana 09, 1913(5aka)
2.00 p.M,

1, QUESTIONS
—"h—ﬂt—-.*——.
Questions as entered in separatz2 list .0 “e asgked
and answers given.

2, FRESENTATTION OF THE REPORT OF
EUSINESS ADVISOQORY COMMITTEE

Shri Mahender Sinct Saathi g
Shri Ram Bhaj :

to presant to the touse the Bwelth Report of
the Busliness Advisory Committee,

BUDGET 1996-97

3. Discussion on the Statement of Estimated Receipts
and Expenditure of the Govt &f National Capital
Territory of Delhi for the Year 1996-97,

4, Discussion and voting on the Demand for Grants
Oof the Govt of National Capital Territory of Delhi
for the year 1996-97,

Dy AFPROPRIATION (No.2) BILL (BILL NO, 10 of 1996 )
FOR _INTRODUCTION, CONSIDERATION AND PASSING,

(a) Prof. Jagdisn Mukhi, Minister of Finance to
move for leave to introduce the Appropriation
(No.2) B1ill, 1996 (Bill No, 10 of 1996) to authorise
payment and appropriation of certain sums from
v o -and out of the Conseltdated Fund of the National -
Canital Territory of Delhi for the services
for the year 1996-97,

AL30 to introduce the bill.

(b) Prof. Jagdish Mukhi, Minister of Finance to
move that the Approp riation (No.2) B111,1996(Bill

(AT

No. 10 of 1996) to authorise payment and appropriation

Oof certain sums from and out of the Consolidated
Fund of the National Capital Territory of Delhi
for the servi-es for the year 1996-97 be taken
into consideration,

ALSO to move - hat the Bill be Nnassed,

noa?/oo
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CONSIDERATION AND PASSING OF BILL FAY

Prof., Jagdish Mukhi, Minister of Finance, to move
that "The Delhi Tax on Luxuries 8111, 1996 " be
taken into consideration,

AMENDMELIT' S

Shri Nand Kishore Garg 1

i) Page 2, section 2, sub-section(i)
words "hut do=s not include the Supply of
food, Jdrinks or other services which is
separi:ely charged for" may be deleted.

ii) Page 3, Clause 5 (line 34 to 41 ) may be

Prof. Jag Mukhi, NMinister of Finance, tc move that
the bill be pass i,

P.He GUITA
SECRETARY



